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:!rom Canada under the Colombo Plan 
Aid. Agreements are alao shortly 
going to be signed with Cambodia 
for the import of 10,000 tons of rice 
and with U.S.A. for the import of 
wheat and rice under PL-48O during 
1964-l1li. 'lbe agreement with TABi-
land has already been signed. 

BIuUo 0IBcen of I.A.C. 

r Sbri Yuhpal IIlDch: 
Sbri VlBhram Prasad: ISbri B. K. Du: 
Shrlmatl Savltri Nlpm: 
SIIrl M. L. Dwivedl: 

°In. 1 Sbri S. C. Bamanta: ISbrl p. C. aor-h: 
SIIrl JndraJlt Gupta: 
8brl Mohan'Swarup: 

L Sui A. S. 8alp1: 

Will the Minister of Clvh A vlatloa 
be pleased to state: 

(a) whether the Radio omcera of 
the Indian Airlines Corporation have 
decided to adhere to the International 
convention of flying 80 hours a month 
as a protest against the non-fulftl-
ment of their demands; 

(b) If so, what were their demands; 
and 

(c) the action proposed to be taken 
to Bee that public Is' not inconveni-
enced off and on by Buch dem-nds? 

1'he Mllilster . of' . mvlI AvlUkm. 
(SIIrl"KlIiiDIIo): (a) The All India 
RadloOlllceri Assoelatton had noti-
fied the Corporation to introduce 
,fllBht timelduty time limitations and 
dlsoontln~e thrcllilh !!llbt Inspection 
of radio 'equipment with etreet from 
8-7-19M; 

(b) Their ciharter of demands relat-
'ed torevilion of scale.' of pay anc\ 
allowances and other .. rvlce condi-
tions. 

(c) It is the aim of tl!,e CorporatioD 
to arrive at amicable so!ttlement b)l' 
negotiations. 

"or stoel!: of Blea, Wheat .. d 
S ..... 

r Sbrl P. C. Borooall: 
Sui VlBhwa Nath Panda,:; 

·In.1 Sbrl Barr!: l Sbrl M. 8amp1Ire: 
Sui K. N. Tlw.,: 

Will the Minister of Food and Acri-
culture be pleased to refer to the 
reply given to Starred QuestioD 
No. 503 On the 10th March, 1964 and 
state: 

(a) the amount of butrer stocks of 
wheat, rice and sugar that have 
already been created by Governm~nt 
and also by yarlous State Govern-
ments taken together with a view to-
regulating the distribution and sale of 
these commodities at reasonable 
prices and at what cost; 

(b) the extent of such stocks to be 
created and maintained by the Cen-
tral and State Governments; and 

(c) the steps being taken to raiae-
these stocks to the dealred levels? 

. TIle ........ 01 Food aDd Arrlelll-
tare (Sbrl C. 8a~): (a) to-
(e). As already stated in reply to-
Question No. 1103 answered On the 
10th March, 1964, the Government of' 
India does Dot hold any stocks or 
sugar. State Governments nllo do 
not hold any .tock of sugar on their 
own account. The Government or 
India propose to build in the COUI'R 
of time butrer stocks of 4 million 
tonnes of wheat and 2 million tonnes 
of rice. Steps have been taken to 
Rep up Import of foodgrains for dis-
tribution throulh f.u- price shoPs and 
'allo for building butrer stocks. It is 
Dot In pUblic Interest to disclose the-
present steeks of foodll'ainB available 
with the Govemment. 




